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(35) (47)
Meghalaya State Pollution Control Board

Forests & Environment Department, Govern
ment of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014
Website: http://megspcb.gov.in

No.MPCB/CDW-1/2017/2021-2
0221 35

10,

The Divisional Head, UPC-I Division,

Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,

Delhi - 110032

mspcb
a0

Dtd Shillong the3 August,2021

Sub: Annual Report on implementation of "the Construction a
nd Demolition Waste Management

Rules, 2016 - regarding

Sir,

With reference to the above, please find enclos
ed herewith the Annual Report on the Construction

and Demolition Waste Management Rule
s, 2016 for the Financial Year 2016-2017, 2019-2020 & 2020-

2021 in respect to the State of Meghalaya.

In respect to the Annual report for the Financial 
Year 2017-2018, copy of the Annual repor

t is

placed as Annexure -А.

This is for your kind information and
 needful.

Enclosed: As stated above.

이

Yours faithfully,

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

Secretary-2522802

datnile. Email: mamcarv.spcb-meq@qov.in, megspcb@rediffmail.com;
 Telephone Numbers: Chairman-0364-2521217; Member

tinn-2520073: Accounts-2522124; Telefax-2
521764.

ANNEXURE R/2
6582



Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014
Website: http://megspcb.gov.in

Form -IV

See [Rule (8)(3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2016-2017

1. Name of the State/Union territory Meghalaya

2. Name & address of the State Pollution Meghalaya State Pollution

Control Board / Pollution Control Control Board, Arden'

Committee Lumpyngngad, Shillong

3.

4.

5.

Number of municipal authorities responsible for

management of municipal solid wastes in the

State/Union territory under these rules

A Summary Statement on progress made by
municipal authorities in respect of implementation

of Schedule III]

A Summary Statement on progress made by
municipal authorities in respect of implementation
of Schedule IV

793014

7 (Seven) Numbers

Attached as Annexure - I

Schedule - IV Not Found In

The Rules

Date: 27th August,2021

Place: Shillong

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

mspcb

Contact details: Email: memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;
Sciontifir-2521514- Fnoineerina-7521533- Ienal-2520044: 1aboratorv-2521726: Administration-2520073: Accounts-2522124; Telefax-2521764.
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Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014
Website: http://megspcb.gov.in mspcb

ANNEXURE -I

A SUMMARY STАТЕMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN

RESPECT OF IMPLEMENTATION OF SCHEDULE III

Formulation of policy by State Government:

The State Government under Forests & Environment Department has forwarded copy of the

notified Rules to all the stake holder for strict implementation of the Rule 9 as laid down under

Construction and Demolition Waste Rules, 2016

2. Identification of Sites for collection and processing facility:

Site for collection and processing facility is yet to be identified.

3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the Government.

4. Monitoring by SPCBs:

Does not arise due to absence of facility at Sl. No. 3.

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

Contact details: Email: memsecy.spcb-m
eg@gov.in,ov.in, megspcb@rediffmai

l.com; Telephone Numbe
rs: Chairman-0364-252

1217; Member Secretary-2522802;

сн22аnal-2520044: La
boratory-2521726; Administrat

ion-2520073; Accounts-252212
4; Telefax-2521764.
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1.

2.

3.

4.

5.

Meghalaya State Pollution Control Board

Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014
Website: http://megspcb.gov.in

Form -IV

See [Rule (8)(3)]

ANNUAL REPORT FOR THE FINANCIAL YEAR 2019-2020, 2020-2021

Name of the State/Union territory

Name & address of the State Pollution

Control Board / Pollution Control

Committee

Number of municipal authorities responsible 
for

management of municipal solid wastes in the

State/Union territory under these rules

A Summary Statement on progress made by

municipal authorities in respect of implementa
tion

of Schedule III]

A Summary Statement on progress made by

municipal authorities in respect of implementat
ion

of Schedule IV

Meghalaya

State PollutionMeghalaya

Control Board, Arden'

Lumpyngngad, Shillong
793014

7 (Seven) Numbers

Attached as Annexure - II

Schedule - IV Not Found In

The Rules

Date: 27th August, 2021

Place: Shillong

ba
MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

mspcb

Contact detaiis: Email: memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary
7 dministration-2520073: Accounts-2522124; Telefax-252176
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Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong-793014
Website: http://megspcb.gov.in

mspcb

ANNEXURE -II

A SUMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN
RESPECT OF IMPLEMENTATION OF SCHEDULE III

1. Formulation of policy by State Government:

The Board had advised the Director, Urban Affairs Department to ensure formulation of the
policy as per Rule 9 (1) of the Construction and Demolition Waste Management Rules,  2016.
Formulation of the Policy is being initiated by the State Government.

2. Identification of Sites for collection and processing facility:

Site for collection and processing facility is yet to be identified.

3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the Government.

4. Monitoring by SPCBs:

Does not arise due to absence of  facility at Sl. No. 3.

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

ontact details: Email: memsecv.spch-mea@aov in measpcb@rediffmail com- Telanhone Numhere. Chairman-0

10586



Meghalaya State Pollution Control BoardForests & Environment Department, Government of Meghalaya'ARDEN' Lumpyngngad, Shillong-793014Website: http://megspcb.gov.in

CB/CDW-1/2017/2022-2023/ 49

The Divisional Head, UPC-I Division,
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,

mspcb

Dtd Shillong theJuly,  2022

Sub:

Delhi - i10032

Annual Report on implementation of "the Construction and Demolition Waste ManagementRules, 2016 - regarding

Sir.

With reference to the above, please find enclosed herewith the Annual Report on the Constructionand Demolition Waste Management Rules, 2016 for the Financial Year 2021-2022 in respect to the Stateof Meghalaya.

This is for your kind information and needful.

Enclosed: As stated above.

Yours faithfully,

Memo No.MPCB/CI>W-1/2017/2022-20231 48-A
Copy to:

MEMBER SÉCRETARY

Meghalaya State Pollution Control Board

Shillong
Dtd Shillong the. July,2022

1. The Regional Director, Regional Directorate, CPCB, North East Region, Lower Motinagar, Shillongfor favour of information.

نا

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

tails: Email: memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217, Member Secretary-2522802;
tific-2521514; Engineering-2521533; Leaal-2520044: Iaboratorv-2571776. Admini

11587



Form -IV

See [Rule (8)(3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2021-2022

1. Name of the State/Union territory

2. Name & address of the State Pollution

Pollution Control

3.

4.

5.

Control Board

Committee

Number of municipal authorities responsible for

management of municipal solid wastes in the

State/Union territory under these rules

A Summary Statement on progress made by

municipal authorities in respect of implementation

of Schedule III]

A Summary Statement on progress made by

municipal authorities in respect of implementation
of Schedule IV

Meghalaya

Meghalaya State Pollution

Control Board, Arden

Lumpyngngad, Shillong
793014

7 (Seven) Numbers

Attached as Annexure - I

Schedule - IV Not Found in

The Rules

Date: 29th July,2022

Place: Shillong

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

12588



ANNEXURE -1

A SUMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN

RESPECT OF IMPLEMENTATION OF SCHEDULE III

Formulation of policy by State Government:

The State Government has prepared the Dra
ft Meghalaya State Policy on Construction an

d

Demolition Waste Management Policy, 2021 and is under finalization.

2. Identification of Sites for collection and processing facility:

Site for collection and processing facility is yet to be identified.

3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the Government.

4. Monitoring by SPCBs:

Does not arise due to absence of facility at Sl. No. 3.

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong
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Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong 793014
Website: http://megspcb.gov.in

No.MPCB/CDW-1/2017/2023-2024177

To,

The Divisional Head, UPC-I Division,

Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

(44)
mspcb

Dtd Shillong the 9 October, 2023

Email: Danish.cpcb@gov.in, upcl.cpcb@gov.in

Sub: Annual Report on implementation of "The Construction and Demolition Waste

Management Rules, 2016- regarding

Ref: No. CP-25/4/2021-UPC-I-HО-СPCВ0HO/2570, Dated: 30th August, 2023.

Sir,

With reference to the above, please find enclosed herewith the Annual Report on the
Construction and Demolition Waste Management Rules, 2016 for the Financial Year 2022-2023
in respect to the State of Meghalaya.

This is for your kind information and needful.

Enclosed: As stated above.

Yours faithfully,

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong.

Ok

Contact details: Email: memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;Scientific-2521514; Engineering-2521533; Legal-2520044; Laboratory-2521726; Administration-2520073; Accounts-2522124; Telefax-2521764

14590



2

3.

4.

5.

Form -IV

See [Rule (8) (3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2022-2023

Name of the State/Union territory

Name & address of the State Pollution Control
Board/ Pollution Control Committee

Number of municipal authorities responsible for

management of municipal solid wastes in the
State/Union territory under these rules

A Summary Statement on progress made by municipal
authorities in respect of implementation of Schedule[I

A Summary Statement on progress made by municipal
authorities in respect of implementation of Schedule IV

Meghalayа

Meghalaya State Pollution
Control Board, Arden

Lumpyngngad, Shillong -
793014

7 (Seven) Numbers

Attached as Annexure -I

Schedule - IV Not Found In The
Rules

Date: 9th October, 2023.

Place: Shillong

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

15591



ANNEXURE-I

2.

A SUMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES INRESPECT OF IMPLEMENTATION OF SCHEDULE III

Formulation of policy by State Government:

The State Government has approved the Meghalaya State Policy on Construction and DemolitionWaste, 2021.

Identification of Sites for collection and processing facility:

Site for collection and processing facility is yet to be identified.

3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the Government.
4. Monitoring by SPCBs:

Does not arise due to absence of facility at Sl. No. 3.

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

16592



Additional Information to the Construction and Demolition Waste Management:

Information on Construction and Demolition Waste Management in giveh table:
1.

State/

Union

Territory

District Generated Collected
Recycled/

Processed

Off-

Take

Disposed
without

processing

Remarks

East Khasi

Hills
0 0 이 0 0

West Khasi

Hills
0 이 이 0 0

South West

Khasi Hills

The C&D
0 0 이 0 0

waste are

West Jaintia

Hills

being stored
0 0 0 0 이

within the

East Jaintia

Hills

site itself
0 0 0 0 이 which has

West Garo

Hills

been reuse

0 0 0 0 0 at the same

Meghalaya site for the
South Garo

Hills
0 0 이 이 0 purpose of

construction
East Garo

Hills
이 0 이 Ο Ο leveling,

making
North Garo

Hills
0 0 0 0 이 road/

pavement
Ri Bhoi 0 Ο 0 0 이

South West

Garo Hills

이 0 0 0 Ο

Eastern West

Khasi Hills

District

0 이 0 이

2. List of District Wise C&D waste collection centres.

SI No. District Waste Collection Centres

East Khasi Hills N.A

2 West Khasi Hills N.A

3 South West Khasi Hills N.A

4 West Jaintia Hills N.A

5 East Jaintia Hills N.A

6 West Garo Hills N.A

7 South Garo Hills N.A

8 East Garo Hills N.A

9 North Garo Hills N.A

10 Ri Bhoi N.A

11 South West Garo Hills N.A

13 Eastern West Khasi Hills

District

N.A

17593



Name and Contact Details of the Nodal Officer assigned for looking after the matter of CD waste

management in concerned State/ Union Territory.

Shillong Municipal Board

Shillong Cantonment Board

Municipal Authorities

No

2

Baghmara Municipal Board

4 Tura Municipal Board

5 Jowai Municipal Board

6 Williamnagar Municipal Board

7 Resubelpara Municipal Board

Contact Details

smb-meg@nic.com

ceoshil-stats@gmail.com

bmbceo123@gmail.com

ceotmb@ymail.com

ceo123jmb@gmail.com

ceowmb@gmail.com
rmbresu@gmail.com

MEMBER ŞECRETARY

Meghalaya State Pottution Control Board

Shillong

18594



Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shiliong - 793014
Website: http://megspcb.gov.in

No.MPCB/CDW-2/2024/2024-2025/6

To,

16) mspcb-

th3/t
Dtd Shillong the July,2024

Sub:

The Member Secretary,

Central Pollution Contro! Board,

Parivesh Bhawan, East Arjun Nagar,
Delhi -110032

Email: mscb.cpcb@nic.in

Annual Report on implementation of the Construction and Demolition Waste Management
Rules, 2016

Sir,

With reference to the above, please find enclosed herewith the Annual Report on the Construction

and Demolition Waste Management Rules, 2016 for the Financial Year 2023-2024 in respect to the State

of Meghalaya.

This is for your kind information and needful.

Enclosed: As stated above.

Yours faithfully,

X
(Dr. G.H. CHYRMANG, MFS)

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

Contact deiails: Email : memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802:

19595



Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong - 793014
Website: http://megspcb.gov.in

Form -IV

See [Rule (8)(3)]
ANNUAL REPORT FOR THE FINANCIAL YEAR 2023-2024

1. Name of the State/Union territory

2. Name & address of the State Pollution Control

Board/Pollution Control Committeе

3.

4.

5.

Meghalaya

Meghalaya State Pollution

Control Board, 'Arden'

Lumpyngngad, Shillong
793014

7 (Seven) NumbersNumber of municipal authorities responsible for

management of municipal solid wastes in the

State/Union territory under these rules

A Summary Statement on progress made by municipal

authorities in respect of implementation of Schedule

III]

A Summary Statement on progress made by municipal

authorities in respect of implementation of Schedule IV

Attached as Annexure -I

Schedule - IV Not Found In The

Rules

Date: 31st July,2024

Place: Shillong

(Dr. G.H CHYRMANG,MFS)
MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

mspcb-

Contact details : Email : memsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;

Scientific-2521514; Engineering-2521533; Legal-2520044; Laboratory-2521726; Administration-2520073; Accounts-2522124; Telefax-2521764

20596



Meghalaya State Pollution Control Board

Forests & Environment Department, Governm
ent of Meghalaya

'ARDEN' Lumpyngngad, Shillong - 793014

Website: http://megspcb.gov.in mspcb-

ANNEXURE -1

A SUMMARY STATEMENT ON PROGRESS MADE BY MUNICIPAL AUTHORITIES IN

RESPECT OF IMPLEMENTATIO
N OF SCHEDULE II

1. Formulation of policy by State Government:

The State Government has approved the Meghalaya State Policy on Constructio
n and Demolition

Waste, 2021.

2. Identification of Sites for collection and processing facility:

Site for collection and processing facility is yet to be identified.

3. Commissioning and implementation of the facility:

Site for collection and processing facility is yet to be identified by the State Government.

4. Monitoring by SPCBs:

Does not arise due to absence of facility at Sl. No. 3.

கு
(Dr. G.H CHYRMANG,MFS)

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

Contact details : Email : memsecy.spcb-meg@gov.in, megspcb@rediffma
il.com; Telephone Numbers: Chairman-0364-2521

217; Member Secretary-25228(

Scientific-2521514: Engineering-2521533; Le
gal-2520044; Laboratory-2521726; Administratio

n-2520073; Accounts-2522124; Telefax-2521764

21597



Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong - 793014

Website: http://megspcb.gov.in

Additional Information to the Construction and Demolition Waste Management:

1. Information on Construction and Demolition Waste Management in given table:

State/

Union

Territory District Generated Collected

Recycled/
Processed

Off-

Take

Disposed
without

processing Remarks

East Khasi

Hills 0 이 이 이 0

West Khasi

Hills 0 이 이 이 0

South West

Khasi Hills 0 0 0 0 이

The C&D
West

Jaintia

Hills

waste are

0 0 0 0 0 being stored

within the site
East Jaintia

Hills 0 0 0 Ο 0 itself which

has been reuse
West Garo

Hills 0 0 0 Ο 0 at the same site

Meghalaya for the purpose
South Garo

Hills 0 0 0 0 0

East Garo

Hills 이 0 0 0 0

North Garo

Hills 0 이 0 0 0

of

construction,

leveling,

making
road/pavement.

Ri Bhoi 0 0 0 0 0

South West

Garo Hills 이 0 이 0 0

Eastern

West Khasi

Hills

District 이 0 0 0 0

2. List of District Wise C&D waste collection centres.

SI No. District Waste Collection Centres

1. East Khasi Hills Shillong

2. West Khasi Hills N.A

3. South West Khasi Hills N.A

4. West Jaintia Hills Jowai

5. East Jaintia Hills N.A

6. West Garo Hills Tura

7. South Garo Hills Baghmara

8. East Garo Hills Williamnagar

9. North Garo Hills Resubelpara

10. Ri Bhoi N.A

11. South West Garo Hills N.A

12. Eastern West Khasi Hills N.A

District

mspcb

Contact details : Email : mernsecy.spcb-meg@gov.in, megspcb@rediffmail.com; Telephone Numbers: Chairman-0364-2521217; Member Secretary-2522802;

Scientific-2521514; Engineering-2521533; Legal-2520044; Laboratory-2521726; Administration-2520073; Accounts-2522124; Telefax-2521764

22598



3.

Meghalaya State Pollution Control Board
Forests & Environment Department, Government of Meghalaya

'ARDEN' Lumpyngngad, Shillong - 793014

Website: http://megspcb.gov.in

Name and Contact Details of the Nodal Officer assigned for looking after the matter of CD waste

management in concerned State/ Union Territory.

SI Municipal Authorities Name & Contact Details

No

Shillong Municipal Board smb-meg@nic.com

2 Shillong Cantonment Board Shri. M.G Wanswett

Ph No. 03642223929

ceoshil-stats@gmail.com

3 Baghmara Municipal Board
4 Tura Municipal Board
5 Jowai Municipal Board

6 Williamnagar Municipal Board

7 Resubelpara Municipal Board

bmbceo123@gmail.com

ceotmb@ymail.com
Shri. Manhunbeitki Passah

Ph No.9863024731

ceo123jmb@gmail.com

Shri. F. Marak

Ph No. 9101884185

ceowmb@gmail.com
rmbresu@gmail.com

(Dr. G.H CHYRMANG, MFS)

MEMBER SECRETARY

Meghalaya State Pollution Control Board

Shillong

mspcb

Contact details : Email : memsecy.spcb-meg@gov.in, megspcb@rediffmail.com:Telepho
ne Numbers: Chairman-0364-2521217; Member Secretary-2522802;

Scientific-2521514; Engineering-2521533; Legal-2520044; Laboratory-2521726; Administration-2520073; Accounts-2522124; Telefax-2521764

23599



amit singh <semasingh.office@gmail.com>

I.A. 691/2025 IN, O.A No. 1271/2024 Shri Khroo L Pariat. Vs. State of Meghalaya &
Ors.
1 message

amit singh <semasingh.office@gmail.com> Wed, Dec 10, 2025 at 2:21 PM
To: mscb.cpcb@nic.in, "ro.nez.shil@gmail.com" <ro.nez.shil@gmail.com>, Jerold Hollis Nengnong
<memsecy.spcbmeg@gov.in>, "CEO123JMB@gmail.com" <CEO123JMB@gmail.com>, "thakursumit79@gmail.com"
<thakursumit79@gmail.com>, Avijit Mani Tripathi <avijitmani@gmail.com>

Dear Sir,/Madam

Kindly Find attached scanned copy of Affidavit being e- filed on behalf of  Respondent No. 5, Meghalaya State
Pollution Control Board. which is being served in advance copy as proof of service.

Thanking you.

Best Regards,
Ms. K. Enatoli Sema Adv.

(Clerk)
Rahul 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

Affidavit.pdf
6678K

24600

https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=19b0775b1b6d6010&attid=0.1&disp=attd&realattid=f_mizrokyr0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=19b0775b1b6d6010&attid=0.1&disp=attd&realattid=f_mizrokyr0&safe=1&zw

